CENTRAL ADMINISTRATIVE TRIBUNAL
' ERNAKULAM BENCH

Qeire_290/93

wonday, this the 19th dsy of September, 1994

COR‘AM:

I'DN'BLE MRo JU-‘:'IICE CHET‘I‘UR SANKARE\N NAIR. VICE CW\IRW\N

‘}DN'BLE MR. Po Ve VENKA'I‘AKRIbmAN. AMINISTRATIVL MEI'BER
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Ex-Casual Labourer
Kallukuzhiyil Thazhathethil
Ponakam, Mavelikkara

KePo Thankamma
Ex~- Casual Labour

~Kallu Kuzhil pParambil
- Kallumala, Mavelikkara

Be

4o

Se

Ge

Ke Thankamma,

‘Ex=Casual Labour

chitweor vadakkathil
Eretha South FeCe, .
Chettik ulangcr-u . Mdvel, J.kxara

Pe Ponnsmma
Ex=Casual Labour,
Kaliukuzhi vadakethil

'Eenakam. Mavelikkara

Ke Sarada,
Ex=Casual Asbour
Njayappallil Klzhokliethil

-Eregha South:

Thettikulangara P.O.

T+ Kunjukunjamma
EX Casual Labour

.. ‘Harijan colony,

e

Be

Bleck No#»16 Umbernal
Mavelikkara

Ce Janaki
Ex Casual Labour

‘Mattétha muri P.0.,Nevelikkara

Ce Narayani,
ExeCasual Labour

.~ Thundiyath Kizhakkethil

BY

1.

BY.

palliarimangal am

Olakettz. Ambulam.Mavelikxnra ‘ Applicants

Advacate Mr. 'J:.c. Gevmde hwamy
, VS
The Union of India through

The General Manager
Southern Railway

‘Madrase3 -

The Divisional pPerscnuel Cfficer
Southern. Raz.a.way,i‘rn.vandmm-m : Respordent§

Advocate Mro ThOmas Mdthew Nellimottil

LR X N



O R DER

" ..CHETTUR SANKARAN NAIR (J), VICE CHALRMAN

We £ind that appiicants have been continuing

in serv:.ce by reason of an :Lntem.m orgder mada by & Bench

of this Tribunal on 9¢3.93¢ The only direct:ion that

need:: be issued now, is one to _consi.derva—& representation
on merits and pass' orders thereono we dizﬁéct sacond
respon&nt to considex é&-4 reoresentation. examine the
facts in detail and pass appmprlata orders within four
months from todaye Till such orders are passed, the
inte.ri::n’. order will reﬁxain in forcee. with this direction,
wé dispose of the applicatione.

20 Applicants if so advised. may supplement theu: .

| representatz.ons wi.th:.n ten days from t.oday. In case the

decis:.on is l:Lk.ely to affect oher emploiees, they wildl
also be heard before final orders are made. NO COStSe

pated the 19th September, 1994.

4&MW kum b(e wemmc;w
PeVe VENKATAKRISHGAN CHETTUR SANKARAN NAIR (J )

ADMINISTRATIVE MEMBER : VICE_ "Ciﬁ:_umn
Kmn 19994



LIST OF ANNEXURES

1. Annexgr_g A-4 - A true copy of Representation dated
4066”.92
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